420 Matters raised [RATYA SABHA] with Permission

(1)  Status of implementation of recommendations contained in the Forty-sixth
Report of the Department-related Parliamentary Standing Committee on
Finance on Demands for Grants (2011-12) of the Ministry of Planning.

(i) Status of implementation of recommendations contained in the Sixty-
second Report of the Department-related Parliamentary Standing
Committee on Finance on Demands for Grants (2012-13) of the Ministry
of Planning.

MATTERS RAISED WITH PERMISSION
Brutal killing of Dr. Narendra Dabholkar, a noted social activist in Maharashtra

MR. DEPUTY CHATRMAN: Now, we take up the Zero Hour Submissions.
Shri Husain Dalwai to speak on Brutal killing of Dr. Narendra Dabholkar, a noted
social activist, in Maharashtra. ... (Interruptions)... Now, others may please keep
quiet. ...(Tnterruptions)... Please take vour seat. ...(Inferruptions)... We are taking up

the Zero Hour. I have called Shri Husain Dalwai’s name. ...({Interruptions)...

st Imfdeme R (WeR): ae wd g9 uw adl g3 oft s @ war e
fir b 30 W h bsicw ST B SV (@aEE).. TN, BIN A8 INE 2 fh
iy Sl U "eF HAS YRS 21 d sRfdxay & fadw dsd @ sk
ST B W T, sHC o e % fav e dsw Aifen, e e e
fpar MU, ¥@ BN WE S @ SiY BEW W YW B . (CEauE)..

it T viey W (WER) Wy, wwfadm S 9 St S @E & sfw o A
ot St a4 ft @l B Sumr B owwelH aed 21 B 9q@l g @l Wl awd
1 3R aiuaiRe w0 ¥ &d d9Y ¥ qibar 9qd s ¥ TP Y, df 89
SuEr o el ().

MR. DEPUTY CHAIRMAN: We can do it tomorrow. ...(Inferruptions)... The
suggestion of Ram Vilasji is taken note of. ...(Tnterruptions)... Now, all of you
kindly listen to what Shri Husain Dalwai is saying. That brutal killing is very
unfortunate. ...(Interruptions)... Mr. Mohd. Ali Khan, take vour seat.
... (Interruptions)...

sft g8 goad (EERTY) W, A8 Wl "o 8, A8 U 9gd & weflk "o
Tl (@M. U S s SMEas 18 Ud 9 Mgl F REaw dsd w
SEH g fdad oft duw fewr enl 9w Wd 12413 wid de 4@ @ 99 ue
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gl fam wwr o ww fea e SuE uRyg 9 oft o fean, ofem sma 9
i TE 9T gorl 9w 24 A5 o, W ¥ 1 WM P 9R SN wmmsa W
Tl g8 fd urE 8 difey w1, dfed 98w aEl gl Ag S dAid srRIdw
A UM BF drar o, UE BN dw FFReR T @er €1 e, 5§ d9 ST w9
@ fear w4 ¥eE g b AU Ay d 99 Sded WA fhar Wl Sqd ek
ar e et off sfiv 9E R F® W e & IRT et off1 ¥ W wweT &
g AW A a adl 4 A wigu, ol ST w4 dd s Yo d forar
g fp I® g 9% 99 99 T8 § g0 ¥ A IR § W I 6§99 59
98 WIAT dgd SegT &1 (@@Eu).. wWY, AT 48 wed & o ogud dhdd wied
qe AT B UHST MR FAR T S F T A=l @ aiar § dfewd T8 A
gt & 3 fEwr eed @i S waed & S quadHl § gw ed & 49 &
T @ # ff g5 WeT & e W v o Wied € sifie TRa & am
A wed & sl o fdwr B @ oewd § W diedl & osuw ) udd) @t
AMEY| N o] F© PRd €, 9 3T FTh FR 3P PR &l Fh HR
o dnr @ ued) wms ordl & & & W et we it wdd) @ ol &)
AR §YaN <1 &g WXO 9% T UE weEE N der € Sraw W Wi
g o werrg A 8w fad wsedl @wd &1 W), # @ dEdl § b owereg @
ST AERY §gd & ©RW 8 W g e (W EHEnl Wed £ RBEe aw ¥
g Rl W de? NN FY o S @t J g srenm en siY S 9w o
12 910 9% SO ST S UBR b A 66T 9d I8 85 99 U UWEl @
P AR W YRR INGR A WIGR @l Sl U9 e & 99 UsE Bl e
TIHR P EGRAT ARY, . (@EdE).. JEr AN A 2 ().

st Y arEr: WERd, 39 MY 6 W Wy @ OdE aRal gl
st Ff =l (WER)y wEEw, 4 W v oW Wd @ HeE eI g
SHRI SHANTARAM NATK (Goa): Sir, T associate myself with this issue.

SHRI D.P. TRIPATHI (Maharashtra): Sir, T also associate myself with this

subject.

MR. DEPUTY CHAIRMAN: T will call the names of those Members who
have given their names to associate themselves with it. Dr. Bhalchandra Mungekar.
...(Interruptions)... Just say that you associate yourself with it. That is all.

. fInterruptions)...

DR. BHALCHANDRA MUNGEKAR (Nominated): Sir, T condemn the brutal

assassination of Dr. Narendra Dabholkar. ...(Interruptions)...
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st vt e (e W, # @ W de WEdl § o (@Ewm).. WR,
SH QY AR A ARG Bl SISl YT usdl 8. . (@dur).. A SWidey W
gigdarel 91 . (@aud)... 81 ariiddy B Bl Bl hsd hed o |...(CTdH)..

DR. JANARDHAN WAGHMARE (Maharashtra): T associate myself with this

issue.

SHRT TSHWARLAI SHANKARTLAI JAIN (Maharashtra): T associate myself

with this issue.

SHRIMATI VANDANA CHAVAN (Maharashtra): T associate myself with this

issue.
SHRI K.C. TYAGI: I associate myself with this issue.

SHRI PRASANTA CHATTERIEE (West Bengal): 1 associate myself with this

issue.

MR. DEPUTY CHAIRMAN: Dr. Waghmare, you can associate yourself with it.
. (Interruptions)... Shri Ishwarlal Shankarlal Jain. ...(Interruptions)... Shrimati Vandana
Chavan, associated. ...(Interruptions)... Shri K.C.  Tyagi, associated.
..(Interruptions)... Shri Prasanta Chatterjee, associated. ...(Interruptions)... No, no,
you just associate yoursell. ...(Tnterruptions)... Shri Prakash Javadekar.

... (Interruptions)...

sft UHTT SESHY (MBI b s A dly gelEd ad 2 (cam)...

SHRI SITARAM YECHURY (West Bengal): The whole House associates itself
with it. Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: We will have a Resolution tomorrow.
..(Interruptions)... We will allow it. ... (Tnterruptions)... The Chairman will consider that.
...(Interruptions)... ST M Y1 All of you sit. ...(Interruptions)... Take your seats.
..(Interruptions)... See a large number of names are there for associating with this
subject. ...(Interruptions)... All names have been added in the list who have been
associated. ...{Interruptions)... Furthermore, there is a suggestion from Mr. Yechury and

Shri Ram Vilas Paswan that the House may consider... (Tnterruptions)...

sft YA UEE: W), g7 §199 Us © | The whole House is one.

-.{Interruptions)... Sir, the whole House is one. ...{Interruptions)...



Matters raised [22 August, 2013] with Permission 423

MR. DEPUTY CHAIRMAN: I understand that the whole House is one in

condemning this killing. ...¢{Interruptions)...

SHRI SITARAM YECHURY: A condolence resolution may be moved by the
Chair tomorrow, Sir. ...{Interruptions)... 1 request you to consider it.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: What Yechuryji said, what Ram Vilasji said and
what T See is that the whole House is one in condemning this killing. As regards,
the suggestion made by Shri Yechury that tomorrow there should be a resclution,
I will submit it to the Chairman and the Chairman will take a decision on that.
That is okay. ...(Interruptions)... Let it be over. ...(Interruptions)... 1 will come back
to you. ...(Interruptions)... Shri P Rajeeve. ...(Interruptions)...

Food poisioning in trains

SHRI P. RAJEEVE (Kerala): Sir, T would like to invite the attention of the
House to the food poisoning in Marusagar Express train. Sir, about 50 passengers,
including children, who were travelling in Marusagar Express train, operating service
between Ajmer Junction to Ernakulam, got food poisoned after consuming food
served from the pantry of the train. Sir, seven passengers were in a serious
condition. The passengers complained about the food on the first day itself. They
were served very old vegetable biryani and omelettes made from rotten eggs. The
TV channels show the situation in train itself The vegetables are stored n front
of the toilets. The meat is very rotten. The kitchens are very ugly. This is not an
exceptional case. The Malavala Manorama wrote an editorial that these are poison
serving trains. This is the situation in most of the trains in our country. Sir, they
have served very old food The agency has no certificate from the Food Safety
Department. The employees have no fitness certificate from the Medical Board. Sir,
the Railway has not taken any effective step to ensure the quality of food. The
Parliamentary Standing Committee submitted a detailed report with specific
recommendation to improve the condition of the food served in trains. But, the
Ministry of Railways kept the report in freeze. Sir, earlier it was run by the

Railway itself. At that time, there were no complaints like this.

Thereafter, the catering department was privatized and all these things started
happening. The Indian Railway Catering and Tourism Corporation has the
responsibility to ensure the quality of the food served. But they are doing
nothing. Tt is a big business for the Railways. The Railways get more than



